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- BEFORE THE CENTRAL ADMINISTRA
 BANGALORE BENCH:  :BA

DATED‘THIS TUENTY +I+TH DAY O

Present: Hon'ble Mr, Justice P.K.

Hon'ble Mr, V, Ramakrishn

APRPLICATION N0.229/19

';;;;;5

[ <
TIVE TRIBUMAL ) Vo 5
NGALORE o ?ijégé .
FEBRUARY, 1993 |

Shyamsundar, Vice Chairman

1. Shri N, Narayana Nair

S/o Late Raman Nair

Rge 57 years
' Quarters No.57/9, HQ TC(U) A+,

2, Shri J, Thomas
S/o Joseph (Late)
Age 54 years
Quarters No. 60/8
HQ TC(U) Ar Bangalore 560 006

3. Shri Nathu
S/o Late SK Mphiddin
- Age 47 years
Quarters No 57/10, HQ Te{u): Af

.. 4, Shri Anthony Suamy
S/o Late Nayagam
Rge 48 years
Quarters No 57/4
HQ TC (U) A+, Bangalore 560 0O

5. Shri Mohan Das
S/o Late Velu
Rge 49 years
Quarters No 57/1
HQ TC(U) A+, Bangalore 560 006
6. Shri Malakondiah
S/o Late Kondiah
"Rge 52 years
Quarters No 57/5
HQ TC(U) At, Bangalore

‘Shri Ramachandra
’~;: “ S/o Late Thimmiah

&% ége\ 42 years
) =

uvatters No 62710

HQ” Tc(u) A¥, Bangalore 560 006
8., éhrl Abubaker.
- ’S/o Late Mohammed

AN ‘””m@e 48 years

#Quarters No 57/12
HQ TC(U) A+, Bangalore

an,. Member (A)
91 .
Bangalore

560 006

560 006 |-

‘o

Bangalore 560 006

|
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9, Shri Kourd Nathan

; ' S/o Late Anthony
/ ' Age 37 years

A | Quarters No 60/6

K . HQ TC(U) A+, Bangalore 560 006

10, Shri PS Arokiya Suamy
S/o0 Late Chouwri Nayhgam .
Rge 59 years - '
Quarters No 61/2
. HQ TC(U) A+, Bangaliore 560 006

11,  Shri Aisdul Subban ' -
C/o Late Abdul Kudthus
Rge 47 years
Quarters No 61/6 :
"HQ TC(U) A+, Bangalore 560 006

12, Shri Sayalu
S/o Late Lingaiah
Rge 43 years
Quarters No 62/11
HQ TC(U) At, Bangallore 560 006

13, Shri G Arokiya Swamy
S/o Late Chinnappa |
Rge 54 years .
Quarters No 62/1 - : &
HQ TC(U) A+, Bangallore 560 006

14, Shri RV Panchavarnam
S/o Late Veeramuthud Pillai
Age 55 years
Quarters No 61/5 _
HQ TC(U) A+, Bangallore 560 006

("\}

15, Shri VK Nair
S/o Late Velu Pillai
Rge 52 years
Quarters No 61/14
HQ TC(U) At, Bangallore 560 0C6

16, Shri MP Janardhan
S/o Late Ponnurangam
Age 49 years ‘
Quarters No 60/14
HQ TC(U) A+, Bangalore 560 006

17, Shri Shakeef
S/o Late Masimsahit
Age 46 years ' : <,
Quarters No 61/8

?///' HQ TC(U) At, Bangalore 560 006
18, Shri Kallan

- S/o Late Mohali
Rge 56 years
Quarters No 61/7
HQ T€(U) At, Bangalore 560 006
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19. Shri A, Sabastian
S/o Arokiya Nathan
Age 40 years
Quarters 61/9
HQ TC(U) A+, Bangalore 560

20, Shri A Kalimuthu
8/o0 Late Arumugam
Rge 51 years
Quarters No 57/6 ‘
HQ TC{U) AF, Bangzlore 560

21, Shri Lakshmana
S/o Late Kessiah
Rge 56 years ’
Quarters No 60/7
HQ TC{U) AF, Bangzlore 560

22,, Shri Chinnappa
S/o Late Goraiah
Rge 40 years
Quarters No 57/2
HQ TC(U) Ar, Bangalore S60

23, Shri Dayanand -
S/o David
Rge 37 years
Quarters No 61/16
H3 TC(U) A+, Bangalore 560

24, Shri P Raju
' S/o Late Perumal Naidu
Age 43 years
Quarters No 57/1%
HQ TC(U) A+, Bangalore S60

25, Shri Antony Das
S/o Late Madurai
Age 46 years '
Quarters No 57/16 '
HQ TC(U) A+, Bangalore 560

26, Shri A Dominic

' S/o M Ambrose
Age 37 years
Quarters No 60/12

Rk TN

- HQ TC(U) A+, Bangalore 560

v f 0 27%% Shri Shivaji Shah

{ 'S/o Late Raghunath Shah

%yﬁj‘ -Age 39 years
.7 +¥i Quarters No 60/15
HQ TC(U) A+, Bangalore 560

\,

.28, Shri D Raju
' S/0 Duraisuamy
Rge 33 years
Quarters No 60/4
HQ TC(U) A+, Bangalore 560
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006

006

006
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29,

31,

32,

33.

34,

36,

87,

30,

- D/o Vediah

~Quarters No 60/3

" Age 43 years

HQ TC(U), A+, Bangalore

-l‘-

Shri Parthasarathy
S/o Late Anandaraj
Rge 42 years
Quarters No 60/11
HQ TC(U) A+, Bangalore

Shri Ramakrishna
S/o Late 5 Anmanth
Age 39 years
Quarters No 62/9
HQ TC(U) A+, Bangalorme

Dhanammna

Age 40 years
Quarters No 60/2
HQ TC(U) A+, Bangalore

Smt Polamma

D/o Kondiah (Late)
Age 32 years
Quarters No §0/S
HQ TC{U) AF, Bangalor

[t

Shri Devaraj '
S/o Manicka Reddy
Rge 34 years
Quarters No 60/1
HQ TC{U) AF, Bangalor

4]

Shri Mohan Raj
S/o Abraham
Age 29 years

RO TC(U) A¥, Bangalor

(i)

Shri Kumar

S/o Ramulu

Rge 30 years
Quarters No 57/3
HQ TC(U) A+, Bangalere

oF

Shri Kadera Velu
S/o Late Chinnappa

Quarters No 57/11
H3 TC(U) A+, Bangalorsé

Shri Argkiya Das
S/o Late Joseph
Rge 34 years
Quarters No 57/14

Shri Govindaswamy
S/o Late Krishnappa
Rge 30 years
Quarters No 57/13
HQ Tc(U) A+, Bangalore
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Shri Shaffi M-
S/o Rasul Buz
Rge 36 years
Quarters No 57/7

HQ TC(U) AF, Bangalore 560

Shri Muniraju

S/o Sanjeevappa {(Late)

Rge 29 years

Quarters No 57/8

HQ TC(U) AF, Bangalore 560

Shri Gambir Ram

S/o Lakshman Ram

Rge 33 years

Quarters 60/16 _
HQ TC(U) A+, Bangalore 560

Shri Venugopal

S/o Late Chandran,

Rge 42 years

Quarters No 61/3

HQ TC(U) At, Bangalore 560

Shri Bhaskar

S/o Late Nagabhushan

Age 34 years

Quarters No €1/11

HQ Tc(Uu) A+, Bangalore 560

Shri Rajendran

S/o Late Ponnurangam

Age 31 years

Quarters No 61/10

HQ TC(U) A+, Bangalore :560

Shri Maricar

S/o Syed Maricar (Late)
Age 31 years

Quarters No 61/12

HQ Tc{u) A+, Bangalore 560

‘Shri Devasagayam

S/o Kondiah

Jge 46 years

Quatters No 61/13

HQ Tc(u) A+, Bangalore 560
) - ‘

Shri- Venkatesh

S5/o0 ‘Venkatiah

Age 30 years

Quarters No 61/14

HQ Tc(u) A+, Bannalore 560

Shri Billigappa

S/o Late Dasappa

Age 35 years

Quarters No 61/4

HQ Tc(u) AF, Bangalore 560
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~that they uvere allotted tamj

resulted in what the applics
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49, Shri Krishnappa

S/o Late Nanjundapra
Rge 30 years
Quarters No 61/1

HQ TC{U) Af, Bangalore

50, Shri Mobusab -
C/o Pakuru Sahib
Age 27 years ‘

“Quarters No 60/10 -
HQ TC(U) Af, Bangalore

Ministry of Detence
New Delhi,

2, Chief of the Air Staff

Air HQ (Vayu Bhavan)
New Delhi 110 011,

Bangalore 560 006
4. Of ficer Commanding
Bangalore 560 006

(Shri M.,Vasudeva Rag

ORDE

49 pgthers are defence civil:

llower than what they would r

B &

HQ Training Corrand (U) Air torce

R

The’Fppliiant Shri Narayana Nair along ¥ith

560 006

. ‘ I l?
560 D06 L

(K.N, Haridasan Nambilar - Advocate) cae Applicants
Vefsqs

1. Union of India (Reprebented by Defence Secretary)

3. Air Officer Commanding-in-Chief
HQ Training Command, IAF¥

7
ti;

~ Advocate) ... Respondents

This application filed under section 19 of
the Administrative Tribunalls Agct, 1985 having come up for
order before this bench today, Hon'ble Mr. V. Ramakrishnan

Nembier. (K) made the tfollowihg:

-~

'an employees, Their contention is

1y quarters which are of a category

I
ormally entitled to, This has

nts claim as provision of sub-

s emen
7
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standard accgmmodation to them and loss of House rent allowance
as the Department has taken a‘uieu that since they were provi-
ded with official accommodation they have né entitlement to

HRA, 1In addition, the appli-ants h@ve also to;bpay'the licence

fee as‘FiXed for the quarters allotted to them,

2, ~We heard the first aprlir~ant Shfi,Narayana
Nair in person in the absence of his learned counsel who had
not turned up on several occasions.- Today also at the request
of the aprlicant, the case was adjourn=d to 2.30 pm to enable
the lauwyer -to appear and arque beféfg us. Inspite of the

accommodation extended, the applicant's coulsel is absent,

~We heard the applicant in person and Shri M,Vasudeva Rap for

the respondents and proceed to pass the order in their presence,

3. It is not in dispute that the applicants

had been provided with some type of official quarters which

they had occupied and continue to do so. As official acco-
mmodation has been made available to'them even if it is of a
type lower than what is their entitlementithere is no queétion
of the houée rent allowance being given to.them. The learned
Standing Counsel for the Government has argued that compared to
the demand the number of units to be made available to all thase

entltled 'is grossly inadequate and necessarlly the Government
i ?'

gé ant)have to be given a type loupr than their entitlement,
/- "3?\1::;" \\ ¢ V"
{ Fu;th E yen for the ‘category of accommodation allotted to the
R » ) . ! E
%%tniapbllcgﬁ%é there are several others uaiting to get their turn,
"& [ aa SRR !' £ .:l’
2y ? - ) ,1
T4, T In the light of the above position, ue hold

“that the Department has rightly not extended the benefit of

ceesesoB/-
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No costs.
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licence fee is also correct,

smissed as there is no substance

gy 8

VICE CHAIRMAN

As

9

o

3

D\

//}




‘! .

‘CENTRAL ADMINISTRAT JUE TRIBUNAL

Second Fleor,
Cemmercial Complex, -
Indiranagar, R
Bangalore~560 l38

34“‘“"' 24 JUN1993

—————-—.———-—-—-—-——-..—-_————_—.._—

RPPL ICAT ION NO(s),

AEQIICant(S) N.Narayan Nair and

Ta
1.,

0 o - oy

49 Othere.

Sri.N, Narayan Nair,
S/o.Lete Raman Nair,

-Quarter No,57/9,

HQ TC(U),AF Bangalore.

8ri,J;Thomas, S/o.
Joseph(late) :
Quarters No, 60/8
HQ TC(U),AF,:
Bangalore-G,

Sri,Nathu

$/0.1ate S.K. Mohiddin,
Quzrters No. 57/10

HQ TC(U),AF, :
Bengclore-ﬁ. !

Sri, Anthony Suamy,

S/o.Lete: Neyagem,

STAY/INTERIM ORDER .
applicatlln(s) ot R

Quarters No,57/4,
HQ TO(Uu),AF, |
Bangaloré-é. !

Sri,Mohen Des,
$/o.tate Velu,
Quarter No, 57/1
HQ TC(U),pF,
Bangalore—s

'Srl Melakondeizh,

S/o.Late Kondalch
Quarter No.57/5,
HQ TCQU), AF,
Bangrlore-é.

Sri,Rama chandrs,
S/o.Late Thimmaish, :
No 62/10,HQ TC(Uu) Ar B lore.

Please find enclosed hereui
Passed fy thzs Trlbun

vés

8.

10.

1.

12,

13.

14,

-15.

229 01991, : /

Rasgondent(qﬁmcretary,M1n1stry

of Defence,NDelhi,

and Others.

Sri.Rbubaker, .
S/o.Lete Mohammed,
Querter No.57/12,

HQ TC(U),AF Bangrlore~6.

Sri.Lourd Nethen $/0.
Late Anthony,Quarter Na.90/6,
HQ TC(U) A; B'lore-6.

8ri, P S.Arokiya Suzmy,
S/o.Late Chouri Nay cg
Quarter No.51/2,HQ' T (U) AF,
Bangalore-6.

Sri,Aisdul Subben

C/D.Late Abdul Kudthus, :
Quarter No.61/6,HQ TC(U) AF,
Bzngalore-~ 6.

Sri.Seyz1lu,$/0 Late, ‘
Lingaibh, Quarter No. 62/11
HQ TC(U) AF,Bangalore.

Sri.G. Araklya Swamy,
S/o.Late Chinnapps,
Qusrter No. 62/1,

HQ TE(U)'RF Bengalore-,

Sri.R.V.Penchavernam,

S$/o. Lcte Veeramuthupilleai,
Quarter No.61/5,HQ TC(U) RF,
Bangelore.

Sri,V.K.Neir S/a.Late Velu
Rillai, Quar er. No, 61/14
HQ TC(U) Bangalorey

(Contlnued to pcqe "No,2/-)

AR
JUDICIRL BRANCHES
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EEHIBALEADNINISTRATIVE TR IBUNAL
ANGATBRE BERTH

Second Floor,
Cemmercial Complex,

ROVIEL PETITION ND.23 of 19973 in

_:3;..

Indiranagar,
Bangalore-560 838,

-Dated:

APPLICAT ION NO(s), 229 of 1991,

1

/

SUBJECT:~ Foruwardin of copies of the Urden

the Central Adminis;rgtive Tribunal,Bangg
Bangalore d

Please find enclased hereuith
STAY/INTER IM DRDER.passed-by.this

applicatisen(s) on

11<06-93,

Tribunal

- 61/71,HaTC(U
ssed b

lorg Bench

a copy of the ORDER/

in the above said

Nenjundeppa,Quarter No,
5FF,8'lore.

(Continued to peg? 4/-)

?4;/CVJUDICIAL BRANCHES,

DEPUTY REGISTRAR

£BE£§§§D§£§2N.Narayana Neir and /e 5§§EQQQED§£52Secretary,ministry
Fortynine othere, V/S+0f Defence,Welhi & Othere.
I'a '
34, Sri.Mohen Raj, 41, Sri.Gambir Ram S/0
S$/o.,Abrzhem, . Lakehmznram,
Quarter No.60/3, Querter No.60/1s,
HQ TC(U)AF, HU TC(U)AF,Bangzlore.
Bengalore,
42,  bri,Venugopal S/o,Late.
35. " Sri.Kumar Chandran,Quarter No.61/3,
$/o.Ramulu, _ HG TC(U)AF,Bzngzlore.
Querter No,57/3, . '
HQ TC(U)AF,B'lore, 43, Sri.Bheeker S/o,late
: . ‘ Nagabhushen,Querter
36. Sri,Kadera Velu, No.61/11,HQ TC(U)AF,
S/o.late Chinnappe, Banozlore.,
Quarter No,57/11, . v
HQ TC(U)AF,B'lore.; 44, Sri.,Rajencrz,S/o.lLzte
' ' Ponnurangam,Quarter No,
37. Sri.Arokiys Drs, 61/10,HQTC(U)AF,B'Iore.
S/o.Late Joseph, ‘
Quater No,57/14, 45, Sri.,Mericar $/0.Syed
HQ TC(U)AF,B'lore, Mericar(l-ted Quarter
; No,61/12,HUTC(U)AF,
33,7 Sri,.Gevindecswamy, Bangrlore,
S/o.LateKrishneppe,
Quater No,57/13, 46,  Sri,Bevesageyezm,S/o0.
HQ TC(U)AF,B'1ore. Kondieh,Querter No.61/13,
: . HG TC(U}AF,Bangalore. '
39, Sri,Sheffi M, S/o.
Resul Buz,Quarter 47, Sri.Venkatesh S/c.
No.57/7,HQ TC(U)AF, Venkataih,
Bang~lore, Hu TC(U)AF,Bengs lore,
40, Sri,Muniraju,S/o. 48, Sri.Billiyappz S/o0.
Late Sanjeevappe, Basappa(izte),
Querter No,57/8, Qurrter No.6%1/4,
HQ TC(U)AF,B'lore, _ HQ TC(U)AF,Bzngzlore.
49, Sri.Krishneppe $/0.



CENTRA ADN{NISTRATIUE TR IBUNAL ¢

Second Floeor,

Commercial Complex, -
Indiranager,
-:page No,4:- : Bangalore~560 838, -

REVICW PETITION NO.23 of 1993 D@ted:

: 229 of 1991,
APPLICATION NO(s), /

592112323(52 N, Nercycn Neir and /s Res ondeﬁt s)Secretery,Ministry
Forty nine Others . efence,NOelhi & Cthers.

50} Sri,Mobuszb v g
S/a.Pakuru Sehib,
‘Querter No, 60/10
HQ TC(U) AF, ,
Bangzlore, _ : ' 4

51, Sri.K.N, Harlde°an Nambizr,
Pdvoccte No.4, Fourth Cross,
Balepet, Bangclore—SGO 053.

52. The Secretery,
- Ministry of rlef‘ence,
New Delhi.

53, Chief Of the Rir Staffy,
Rir Headquerters,!
Vayu Bhevan,

New Delh1—110011

54, fir Officer Commendlng~in CHief,
HQ Training Command IAF,
Bengelore-6.

A
!

55, Officer Commanding,
HQ Training Command(U),
Rir Force, Bengzlore-6

5/ 6, Sri. M Vesudeve Rso,
Central Gort.Stmaq, Councel,
High Court Building,.
Bengalore-1.

,_"

SUBJECT: - [orugfﬁing of copiesl of the Urder‘ggssed Bx :

he Central Administrative iribunal,Ban alore Banch -
Bangalore, :
Please find enclosed herewith a copy of the ORDER/
STAY|/INTERIM ODRDER. pai$8d by . this Tribunal in the above said

appliicatien(s) on ______9§_2§;_____

B I
ﬁ/»

DEPUTY REGISTRAR
JUDICIAL BRANCHES,
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Office Notes

Orders of Tribunal

I:l’.r bow“N'S?p L 2

r’f’.’-

AN

p PKS (VC) /VR (MA)

T1.6493

We cannot re-hear the case

now in the guise of a revieu petition.

fhe applicant has to seek his remedy

elsevhere, No grounds made out to

review the order already made, For

the #bove reasons, this application
stands dismissed,

] Sd — See_.

F 7 v e _ o .
MEMBER(A) VICE CHMRMAN ~—
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'l CENTRAL ADMINISTRATIVE TRIBUNA

| ‘ ADBITIONAL BENCH

BANGALORE




